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NOTICE OF ANNUAL GENERAL MEETING AND E-VOTING

KAMA HOLDINGS LIMITED
CIN : L92199DL2000PLC104779
Registered Office: The Galleria, DLF Mayur Vihar, 
Unit No. 236 & 237, Second Floor,  
Mayur Vihar Place, Noida Link Road, 
Mayur Vihar Phase I Extn, Delhi - 110091 
Tel. No (Regd office) : (+91-11) 49482870 Fax : (+91-11) 49482900
E-mail: info@kamaholdings.com Website: www.kamaholdings.com

NOTICE is hereby given that the 26th Annual General Meeting (AGM) of the members 
of the Company will be held on Tuesday, September 1, 2026 at 11:00 a.m. through Video 
Conferencing (“VC”) / Other Audio Visual Means (“OAVM”) facility in compliance with all 
the applicable provisions of the Companies Act, 2013 and the Rules made thereunder 
and the Listing Regulations, read with all applicable circulars on the matter issued from 
time to time by the Ministry of Corporate Affairs (“MCA”) and Securities and Exchange 
Board of India (“SEBI”), to transact the business set out in the Notice of the AGM dated 
May 25, 2026.
The Notice of the AGM and Annual Report has been sent in electronic mode to the 
members whose e-mail IDs are registered with the Company’s Registrar & Transfer 
agents KFIN Technologies Ltd / Depository Participants. The aforesaid documents are 
also available on the Company's website at www.kamaholdings.com and on the website 
of the BSE Limited at www.bseindia.com and on the website of National Securities 
Depository Limited (“NSDL”), the e-voting agency at https://evoting.nsdl.com. 
  The Company is providing its members facility to exercise their right to vote at the 

26th Annual General Meeting by electronic means and the business as set out in the 
Notice may be transacted through remote e-Voting Services provided by NSDL. The 
members may note the following: - 

a.   The remote e-voting instructions and the manner of E-voting by members on 
the day of AGM holding shares in dematerialized mode, physical mode and for 
members who have not registered their email addresses forms an integral part of 
the Notice of Annual General Meeting which is also displayed at Company’s website 
www.kamaholdings.com and on the website of NSDL, the e-voting agency at  
https://evoting.nsdl.com. 

b.   The remote e-voting rights of the Members shall be in proportion to their share in 
the equity capital of the Company as on the cut-off date (i.e. the record date), being 
Tuesday, 25th August, 2026. Any person who becomes member of the Company 
after dispatch of notice and holding shares as of the cut-off date (i.e. Tuesday, 
25th August, 2026) may obtain User ID and password by sending a request at  
evoting@nsdl.com.

 c.  The remote e-voting portal will open from 9:00 a.m. on Saturday, August 29, 2026 to 
5:00 p.m. on Monday, August 31, 2026. The e-voting shall not be allowed beyond the 
prescribed time mentioned above.

d.   Detailed procedure for remote e-voting / e-voting during the meeting and Instructions 
for participation through VC/OAVM is provided in the Notice of the AGM which has 
been sent to the members through e-mail.

e.  Any grievances in respect of e-voting may be addressed to Ms. Pallavi Mhatre 
at evoting@nsdl.com,Toll free No. 18001020990 and 1800224430. In case of any 
queries related to e-voting , members may also refer to the Frequently Asked 
Questions (“FAQs”) available at the download section of https://evoting.nsdl.com.

The facility for voting through electronic voting system shall be made available at the 
meeting and the members attending the meeting who have not casted their vote by 
remote E-voting shall be able to vote at the meeting through E-voting in the AGM.
Members may participate in the 26th AGM even after exercising their right to vote 
through remote e-voting but shall not be allowed to vote again in the AGM.
The Results declared alongwith the report of the Scrutinizer shall be placed 
on the website of the Company www.kamaholdings.com and on NSDL website 
www.evoting.nsdl.com immediately after the declaration of result by the Chairman or a 
person authorized by him in writing. The results shall also be immediately forwarded to 
the concerned stock exchange i.e. BSE Limited.

For KAMA Holdings Limited
 Sd/-
Place : Gurugram, Haryana  Ekta Maheshwari
Date  : 07.08.2026  Whole-time Director, CFO & Company Secretary
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